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42. Executive Director (Liner 
~ervices), Shipping 
Corporation of India 

43. Director (Personnel), NeyveJi 
Lignite Corporation Ltd. 

44. Director (Commercial), 
MazagoD Dock Ltd. 

45" Director (Field Engineering), 
Computer Maintenance Corpn. 

46. Director (Finance). 
Hindustan Fertilizer Corpn. 
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Role of financial institutions to ensure 
proper rUDelloning of companies 

768. SHRI YASHWANTRAO 
GADAKH PATIL: Wdl thl! MJOister 
of FINANCE be pleased to state: 

(a) whether it is a fact that Life 
Insurance Corporation of India. G~nera1 
Insurance Corpora tion. Indu~tria I 
Development iiank of India, Indu"tnal 
Finance Corporation of In,fia and 
other Government financial institutions 
own half of corporate sector in the 
country; 

(b) if so, the details tht!reof; and 
\ 

(c) role bein~ played by financial 
institutions for ensuring proper 
fUDctioning of companies in the private 
.ector ? 

THij MINISTER OF STATE IN 
THB MLN lSTR Y OF FINANCE 
(SHRI JA'NARDfJANA POOJARY): 
<a> No. Sir. 

(b) Does Dot arise. 

(C) il"be financial institutions ensure 
prCJP'*r functioning of the companies 
•• tiued by them thro. inspection of 
tbo companies by oOicea ,t the institu-
tionl and appointmeit of nominee 
Directors on tbe Board .• {Dir,ectolS of 
tbe comp.o.... Oil tb. I)I,i. or ferutioy 
of proar .. "ortt aDd feed.back from 
aoml .. ..,._,., the in'titration. 'ake 

up the issues with the companies 
conc~rn\!d for taking sui table corrective 
measureo; for jmprovjng the working of 
the companies 

StreRmlining of functiol1ing of o\erseas 
brandH?S of public sector banks 

76C). SHRI YASHWANTRAO 
GADAKH PATIL: WiH the Minister 
of FINANCE be pleased to stale: 

(a) whether it is a fact that Central 
Bank of IndIa '8 London Branch is also 
in the Te-d; 

(b) if so, the details thereof; and 

(c) steps being taken to streamline 
the functioning of Overseas branches 
of public sector banks? 

THE MINISTER &P STATE IN 
THB MINISTRY OF FINANCE (SURI 
JANARDHANA POOJARY) : (a) and 
(b) Since in larger public interest main-
taining public confidence in the smooth 
functioning of tbe public sector banks 
i!t considered essential, d:sclosure of 
working results of individuaJ &ranchcs 
of banks for specified periods is Got 
considered desirable, 

(c) Reserve Barak of lodia "vc 
takeo * number 0 f atepe to .~1ine 
the fUflctiopiDI of .over.... "r.~"" 
of public .ector baw. Btldl;y .. , are :-
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(i) Introduction of a com-
prehensive revised reporting 
system of quarterly returns 
showing position of assets and 
liabilities of overseas offices in 
respect of overseas branches 
to get detailed feedback on 
various aspects of their opera. 
tions on an 'loaoing basis. 

(ii) Periodical meetings by Deputy 
Governor, Reserve BafJk, with 
s~njor executives of Head 
Offices of the bLll)ks concen,l'd 
regarding supcrvblon of fOleign 
branches. 

(iii) S.!tting up of a con&uJtative 
forum for c('toprration and 
coordination amopg,t forejgn 
bra&lChes of ddTcl ent Indian 
banks. 

(iv) In adaition to in"pection of 
foreign branl he.. being made 
mOle fr(que-nt. conllolling 
offices in India at th~ Head 
Officec; of The<;e bank. are taken 
up hy the R~"erve Dank of 
India for in~pec'ion. 

(v) Issue of djr~ctives /advices to 
the ba nkC\ on va 1 iou~ opera-
tiona I 3llpCCrc;. Bel .ks hnve 
a)'Oo bern alike i to fIx accoun. 
tability of staff jn alJ ca ... tS of 
serious' lapses and irregula-
rities. 

Indo-Vietnam co operaHon in Steel 
Sedor 

770. SHRI Y ASHWANTRAO 
GADAKH PATIL: Will the Mini~ter 
of STEEL. MINES AND COAL be 
pleased to state: 

(a) whether it is a fact that Iudia 
and Vietnam have decided to co-opc:rllle 
in the steel sector; and 

(b) if so. tbe details thereof? 

THB MINISTER OF STATE IN 
1HB DBPA&TMENT OF STBE~ (SHRI 
K. NATWAA SINOH) : (a) and (~) 
Tbe ,.sitU", of ~o-operal'oD witb 

Vietnd.m in tbe Sttel Sector i. at presellt 
under explora tion. 

Supply ot _olt coke to Welt BeDlaI 

711. SHRI NARAYAN CHOUBEY: 
Will tbe Minister of STEEL. MIMBS 
AND COAL bc'plealled to state: 

<a> whetber Coal India Ltd.. bas 
made rect:ntly a drastic cut in supply of 
soft coke to the State of West Benaal; 

(b) whether Coal India Ltd.. pro· 
mised to supply 100.000 tonnes of coal 
In May, 1985 but actually supply was 
only 40,000 tonnes of soft coke to West 
Bengal; 

(c) if so, the reasons therefor; 

(d) whelher Government are aware 
that supply of soft coke to coal dumps 
in Calcutta and other centres in the 
State is most irregular; 

(e) if so, the reasons therefor and the 
arrangements Government propose to 
make for regular suppJy of sot, coke to 
the dump.) in the Slate? 

THE MINISTER OF STEEL, 
MINES AND COAL (SHRI VASANT 
SATHE) : (a) to (C) CoaJ Indja 
Limited had offered to suppJy 75,000 
tonnes of soft coke per month to 
West Bengal. AccordrngJy for the 
month of may, 1985 Coal India Limited 
om. red 75,000 tonnes of soft colee to 
West Bt"ngal against which 51,400 
tonnes were Ii fted by them. In addition 
Coal India Limited had also offered 
25.000 tonnes of na tural 80ft colee to 
West Bengal for tbe same n~onth but 
the Bflinl was only to the extent o( 
11 ,000 tonnes. 

There is a seasonal fluctuatioD in 
production of soft coke in summer and 
mODsoon months. The requirement 
also declines during thi" period, As 
such for the month of July )985. elL 
lras offered .58.000 tonDes of 60ft CQlee 
aod 25.0_toDDe6 of Datura~ 80ft coke 
to the State Government. 

Cd) and (e) Soft coke it lupplied to 
West Benpl dealerl, depot l1oJd,r, 




